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DYFFLCE_OF THE PRINQ_IP{\L_DISTRICT_&_SESSI GE: 3;-;3v I)_I§Lfi I DISTRICT,_
_EATIALA HQLLSE CQU_B'_Il€5_NEf¢LDELHI

ORDEB
The following transfer 8: posting are hereby made in official exigency, with immediate effect:

S. No. l Name of Officials ‘ From
t (sh./~15.)

Tb I

1 3 Amit Pradhan
§JJA/31670929 \JJA in persona! office of Undersigned Asett. Fthluteti t.henCourt of

Undersigned
2 Reena

PA/291 73568
_ _ _ PA in the Court of Ms. Shruti Chaudhary,PA tn Medtauon Centre, NDD, PIIC, ND Li SCJ/RC’ NDDI PHC, ND

3 Bharat Bhushan
PAI96239430

PA in the Court of Ms. Siuuti Chaudhary, IPA in the Court of Sh. Aridarnan Singh
Ld. SCI/RC, NDD, PHC. ND Cheema, Ld. JMFC-03, NDD, PHC.

4
\ Shankar Singh

1 JA|'70567927

Reader in the Court of Sh. Bhupesh

;NDD, PI-IC. ND

, Reader in the Court of Sh. Dharmender .‘Kumar, Ld. DJ (Commercial Court) - 02, Rana’ Ld. DH“, NDD’ PHC, ND

5

/W“
Krishna Kumari
SJA/99337982

Reader in the Court of Sh. Dharmender
Rana, Ld. DJ-O1, NDD, PHC, ND

SJA in Record Room (Civil), NDD, PHC,
ND

Sanjay Upreti JA in Record Room (Civil), NDD, PI-IC, JA in Record Room (Criminal), NDD,
on/43246380 ND r PHC, ND

It hSurender Kr. Maurya
JJN26557442 JJA in Office Pool, NDD, PHC, ND

I L - ~ .

1 h As§tt.Ahlrnt1tiin the Court of Sh. Pranav

8 Reena Rai
JJAI42219826

Assn. Ahlmad in the Court of Sh. Pranav
Joshi, Ld. ACJM-01, NDD, PHC, ND

9 Shilpi Jain
‘ JAI-47391 640

Ahlmad in the ego of Sh. Ankit Ghrg,
‘Ld. mec-os. NDD. PHC, ND

JJA in Bail 81 Filing Section, NDD, PI-IC,
ND

ll) 1 Devendre Vizurnar
JJA/24647194

Asstt. Ahlmad in the Court of Dhirendra Ahlmad in the Court of Dhirendra Rana,
‘Rana, Ld. ASJV-07, NDD, PHC, ND 7Ld. AS}-07, NDD. PI-IC7, ND

11 ‘ Sunita Barn ‘Ahimad in the Court of Dhirendra Rana, \ Ahlmad in the Court of Sh. Shivam Gupta;
j1\/25825234} j Ld. A51-01, r~:nD.P_HC. ND Ld. JMFC (NI Act) (DC) - 02

12
1 Sanjeev Kumar
Peon/10501

Orderly in the Court of Sh. lthhilash
imalhotra’ LIL PO (MACT) _02, ND‘), tPeonlOrderly in Mediation Centre, NDD,

_ ; PI-IC. ND §PHC' ND
13

PHC, ND

I Kulbeer Singh Negi C Peon/Orderly in Mediation Centre, NDD, ‘Orderly in the Conn of sh‘ Abhnash
‘ peon/44301033 PHCI ND t Malhotra. Ld. PO (MACT) —O2, NDD,

i

14
Pe0nl92143_ _ or *_ ;t1>Hc, ND
Reeta Sahni h Sign in Bail 8: Filing Section, NDD, PHC, Pt-:onfD'ak Peon R&IB1f-ench, NDDQN

15
Jitender Chowkidar in Caretaking Branch, NDD, \ Orderly in the Conn of MS‘ Tabassum
Chowkidar/92232 t PHQ ND 1 Khan. Ld. JMFC (Mahiia Court) - 02,

t _ _ . _ t Not), EHC, ND

 ‘

C“-‘..!

\Joshi, Ld. ncnvt-tn, NDD, PI-1C, ND; 1|
Ahlmad in the Court of Sh. Ahl;it7Garg.” h‘
Ld. JMFC-08, NDD, PHC, ND
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Earlier order no. 32481-32S03IAdmn./P&TIPr.D&SJ/NDD/Pl~lCINDl2025 dated 10.11.2025 in respect of
Ms. Reena, l_?Al2917S568 is hereby cancelled.
Earlier order no- 32504-32593/Admn./P&'l'-’Pr.D&5Jll\lDD/Pl-IC/NDI2025 dated 10.11.2025 in respect of
511- DEEPER Bishti JJA/51410451 (Sr. N0. 2). Sh. Surender Kr. Maurya, JJA/26557442 (Sr. No. 3), Ms. Jyoti,
SJA/53991907 (Sr. No. 14) and Sh. Devendra Kumar, JN24647194 (Sr. No. 31), are hereby cancelled.
Earlier order no. 32315-32400/Admn./P&T/Pr.D&SJIl\lDD/PHC/l\lDI2025 dated 07.11.2025 in respect of
Ms. Rceta Sahni, Peon/92143 is hereby cancelled.
Sh. Sanjay Upreti, JA/48246380 is hereby designated as Branch lncharge of Record Room (Criminal), NDD,
PI-IC, ND in addition to work already assigned to him.
All the officials transferred vide this office order no. 3231S-32d00rAdmn./P&T/Pr.D&S.IlNDDIPI—lClND/2025
dated 07.11.2025; 32481-32S03IAdmn.-’P&'l"/Pr.D&SJINDD/PHC/ND/2025 dated 10.11.2025; 32504-
32593IAdmn.I'P8tTIPr.D&SJlNDDIPHCfND.-2025 dated 10.11.2025 and vide this order are hereby DEEMED
STAND RELIEVED FOR'I"I-I'WITH. ._
Non compliance of the order or immediately proceed on leave shall he considered deliberate insubordinadon and
disciplinary action shall be taken against the official, as per rules.
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' _(/than BAJAJ CI-IAN1)'fl)' '
\__ _ W if _P1-incipal District& Sessions Judge

ff~.=. . ___1% {-1 _ - ' ‘ NDD, Patiala House Courts, New Delhi

No. _Q£‘ilf-;_[;l.‘7_;3/Admn./‘i?a;;!r/Pr. oasikwndhincmo/2025 ‘ Dated : 14"‘
Copy forwarded for information and necessary action to:

1. The Principa! District 8: Sessions Judge {I-IQs), Tis Hazari Court, Delhi.
2. The concerned Ld. Presiding Officers, Patiala House Courts, New Delhi.
3. The Personal Office of the undersigned.
4. The Administrative Officer (Judl.), Patiala House Court. New Delhi
5. The concerned officials.
6. The Branch-Incharge. Accounts Branch. R&I Branch (Layers), Patiaia House Courts, New Delhi
7. The Dealing Official, Leave Section, Patiala l-Iousc Courts, New Delhi.
8. The Dealing Official, LAYERS seat, Tis I-lazari Court. Delhi.
 @Official, T811’, Admn.- I, II, III Personal File/ACRJLeaveIWebsite committee, THC, Delhi.
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‘ ' .:
Principal District & Ses ' s Judge
NDD, Patiala House Courts, New Delhi
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